
Pinki Kishan-VS-State of Assam

Misc (Crl) Bail Case No 149 of 2023

(Present: N. Goswami, Addl. Sessions Judge (FIC), Sonitpur, Tezpur.)

ORDER
L7-03-2023

This is a petition filed uls 439 of CrPC with prayer

for an order to release accused Anil Kishan on bail in

connection with Rangapara PS Case No. L0123 u/s 304 of

IPC.

The called for case diary has been received.

I have heard the learned Counsel for the accused

and also the learned Addl PP for the State.

The facts of the case, in briefl, are that on

20-01-2023 an FIR was lodged by one VP Singh, the

Manager of Sonajul TE at the Rangapara PS stating therein

that one Augusto Lohar was working in the Irrigation Pump

house of their garden. While he was working in the

Irrigation Pump House, at Sectlon 19 of their TE, the

'electrician Atul Talukdar instructed the Engine Driver Anil

Kishan to give electricity connection to the pump house

without knowing that somebody is working there.

Thereafter, the dead body of Augusto Lohar was recoverdd

from the reserve ware of the pump house.

Based on that FIR, Rangapara PS Case No. 10/23

was registered u/s 304 of IPC.

The accused Anil Kishan had switch on the Power

Switch on the instruction of electrician Atul Talukdar.

Apparently, the death of Augusto Lohar was caused by an



accident. The intention and knowledge required to
constitute the offence of culpable homicide not amounting

to murder seems to be absent. Moreover, the accused has

been in custody since z}-Lo-zoz3. Investigation has

sufficiently progressed.

considering all these aspects of the matter,

accused Anil Kishan is alrowed to go on bait of Rs.30,o0ol-

with one surety of like amount to the satisfaction of the
learned Eleka Magistrate subject to the conditions that :

1. The accused shall co-operate with the

investigation, &

2. The accu:ed shail not offer any threat, promise

or in-;ucement to any person acquainted with

the facts of this case in order to dissuade him

from discrosing those facts before the court or
police.

Inform accordingly.

Return ilie case diary in sealed coven

With this c:der, this Misc. (Crl.) case stands

disposed of.

Addl. Sesr

Sonitpur, Tezpur


